
[17 May, 2002] RAJYA SABHA 

Counting of past service of Registrar, Central Institute, Agra 

†*756. SHRI DARA SINGH CHAUHAN: Will the Minister of HUMAN 

RESOURCE DEVELOPMENT be pleased to state: 

(a) whether the past service rendered by the present Registrar of Central Hindi 

Institute, Agre in an insurance company has been counted, in contravention of 

the rules if so, by whom, the reasons therefore and under which rules it has been 

done; and 

(b) the action being taken by Government in the matter? 

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (DR. 

MURLI MANOHAR JOSHI): (a) and (b) The Government Council of the 

Kendriya Hindi Sansthan (KHS), which is the competent Authority for 

appointments in KHS in its meeting of 15-3-2001, authorized its Member-

Secretary (and the then Director Sansthan) to taken decision in this matter in 

consultation with the Ministry. After that process is over, the final decision on the 

counting of the past service of the KHS Registrar will be reported back to the 

Governing Council for ratification. 

Shifting of WR Divisional Office 

†*757. DR. PRABHA THAKUR: Will the Minister of RAILWAYS be 

pleased to state: 

(a) whether Government have decided to shift again the Western Railway 

Divisional Office from Jaipur to Ajmer; 

(b) whether the land, buildings and related resources in Ajmer Zonal Office 

are available in abundance, in comparison to Jaipur; and 

(c) whether there is any plan for reopening of Zonal Office in Ajmer; if so, 

the details thereof? 

THE MINISTER OF RAILWAYS (SHRI NITISH KUMAR): (a) No, Sir. 

Western Railway has Divisional Offices, both at Jaipur and Ajmer. It is 

proposed to have the North Western Railway Zonal Office at Jaipur. 

(b) Ajmer has a Divisional Office and not the Zonal Office. The land, 

building and related resources required for a Zonal Office are being acquired 

†Original notice of the question was received in Hindi. 

41 


